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vShH K. EL Basa: How many of these 
MW Eeehces were grimted to tfae flitns 
with foreign capitalists and mahage- 
jnents and investments and what is 
.iheir production capacity?

Bkri T. T. KĤamachari: Our
Matistical bias does not proceed in 
that direction.  I am unable to give 
-any information on that point.

Expert Aovisbk on  Foundries

*515. Ch. RaglioMr Singh: (a) WUl 
.the Minister of CmiBerce aad Indus- 
try be pleased to state whether it ia a 
-iact that under the Point  Four Pro- 
.̂ amme, an e:îrt wias at̂lnt̂  in 
11952 to advise the various foundries?

(b) If so, who was that expert  and 
ĥat salary did hie draw?

(c) What  were  his  recommenda­
tions?

The Miiif»ler of Commerce ted Ih- 
.daatry (Sbri T. T. Krishnamachari):
<a) y«. Sir.

(b) Mr. John F. Schnur. No salary 
was payable to him either by the Gov-
•OTiment ol India or by the Foundries 
which utilized his r̂vices,

(c) Ke has not yifel  subftiitttd his

Team or Experts to China

*516. Shri Bâvaiah: (a) Wiii the 
.Banister of micattM and Power be
.pleased to state whether it is ggopoied 
to send a team of experts to China to 
study ̂ W  tht rivter  Hwittiifdo  has 

been controlled?

(b)  If so. When is the teain 
to leave for China?

Tte Îly Miidster «f Irrigatioa 
mmd Power (Sbri Ha«bi): (a) aî (b). 
The inroposal to send a team of  ex­
perts to China to study flood problems 
Js sUll in an exploratory stage.

#9 iJWPif m  : i
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Shri Hath!:  They will study the
flood problems and  how to control 
floods.

Dr. M. M. Das: May I know whether 
the Government has any knowledge 
about the dimension and complexity— 
I mean, the technological and engi­
neering difficulties in the execution of 
this particular  scheme in China, so 
that it would be helpful for Indian 
engineers to go there and learn some­
thing?

Shri HatU: They have some data. 
Further data is being collected.

Consulate in Port Penang

*518. Shri  Mimiswamy:  (i)  WiU
the Prime Minister be pleased to state 
whether it is a fact that  a Consular 
Otece ti6s Been opened in Port Penang 
by the Gbve’mmeht of India?

(b) Who is going to toe appointed as 
Consuliiir Officer?

(c) What are the functions and ac­
tivities of the Consulate?

The ratliaijien«a:ry SectHmry to the 
Minister wf EkUtmM AfTafem (SBkrt
Sadath Ali Khan): (a) to (c).  The 
OOvernmertt of Ihdia have decided to 
poŝ tin  office to Peniing and  an 
ĉcer Who has ̂ xp̂ toce of Work in 
m MihiĤy of BStternal Affairs has 
bs»n sJ&lectfed  for the af̂pointment. 
He will be leaving for Penang shortly. 
His duties will be to issue travel docu- 
mtots and rtfnd̂ othet kinds of con­
sular assistance to  Indian nationals 
r̂idt̂ hi Us area.

Shri Mnnlswamy: May 1 know, Sir, 
the  coiistderations  by  Which  such 
dttcers ar<6 appointed?

the Prime )iinister (Shri lawahar- 
lal Nehhi): Ability, competency, suit­
ability.

tOtti MmtMtwMMt:  May I know it
the dftlcir who has  sfppointed
hto got this isWttty, iSofntl̂ ncy, ̂ .?
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Shri Nanadas: May I know whether 
this officer belongs to the scheduled 
caste?

Mr. Speaker: Next question.

Financial RBSPONsiBiLrrr po« 
Projects

*519. Shri DabU:  Will the Minister 
of PIiuuUbc be pleased to state:

(a) whether the financial responsi* 
bility of Community  Projects, Minor 
Irrigation Works, and Industrial Hous> 
ing, which have been shown as  of 
the Central Government’s development 
programme in the First Five Year Plan, 
has been determined;

(b) if so, the extent of the liability 
of the Centre and the Ŝ te Govot- 
ment concerned with regard to each of 
these schemes; and

(c) the total amount of money spent 
on each of these  schemes  and  the 
source  or sources  from  which  the 
money was spent?

Hw Deputy Minister of Irrigatlop 
and Power (Shri Hathi): (a) Yes.

(b) and (c). A statement is placed 
on the Table  of the  House.  [See 
Appendix III, annexure No. 15.]

Shri DablU: May I l̂iow how many 
schemes sent by the Bombay Govern­
ment were approved by the Central 
Government and what  amount, by 
way of loan, is advanced to that Gov­
ernment?

Shri Hatfai;  The amount of lowi 
sanctioned for  the Government of 
Bombay is Rs. 160 lak̂js. I do not 
know the number of schemes.

Shri Dabhi: May I know for which 
area this amount was sanctioned?

Sliri  Ĥfhi:  Rs.  38 7  lakhs  for
GujaTat  and Bs. 91 lakhs for   ̂ 
scarcity  areas, and the  remaining 
about Rs. 30 lakhs for nonp-scarcity 
areas.

Skr| T. N. Slagli; M»y I know wh«t 
the Valuation Officer has reported in 
regard  tp the cjwomunity  proîts 
work carried on so far?

Shri H î:  This  relates  to  the
minor  irrigation works which  are 
being administered by the Ministry 
of Agriculture. This is not with r̂  
gard to the community projects.

Shri T. N. Singh: The question rê 
lates to community projects also.

Mr. Speaker: Next question.

Rigb Foomma

♦520. Shri Dabhi: Will the Minist®- 

of Cfmierî  UifMpsti:; be plêsed̂ 
to refer to the reply given to starre|3L 
question No. 488  asked on the  14t|t- 
August, 1953 regarding hand poundiî  ̂

of rice and state:

(a) whether Government have noŵ 
finished the consideration of the pro­
posal of the All-India Khadi and Vil­
lage Industries Board suggesting re­
placement of huUer type of rice |)Qund- 
ing, and that there should be no fur­
ther increase in the number and caR̂- 
city of sheller mills; and

(b) if so, whether Government have- 
acceded to the demand of the AU-Indi»̂ 
Khadi and Village Industries Board?

The Mhila&er i>f Commeree and IS' 
dustry (Shri T. T. Krishnamachari)::
(a) Not yet, Sir.

(b) Does not arise.

Sbxi Dmbhi: May I know when the- 
demand was  communicated to the 
Government and how long it would 
take to take a decision in the matter?

Shri T.  T.  Krfehiiamachari:  The-

commupicatipn  from  the  All-India 
Khadi and Village Industries Bôrd̂ 
was  received about three  months- 
b̂ck—perhaps a little more.  So far 
as taking a decision is concerned, the 
problem bristles with a lot of difficul­
ties and many other interests are in- 
volyjed—primarily tlje &t?te GoveT̂• 
m>?nts. And. iii f̂ct, one of the SÛ 
Govenments h?̂s repÛ to our prPK 

It so hflippens tjiat the 
preseîtetiye gf t̂fit  State Qovcrî 

written thi$ r̂esply i? 
also  ̂ qt the AU-India Kĥ î
and Village Industries Board. He |iim̂




